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Minister may chaoae but the reply is the 
same, The workers in the other public under-
takings have been liven bonus. May I know 
why the Coffee Board Workers who are also 
workinl just like the other workers are not 
beinl given bonus 7 Why are Government 
adoptinl a neptive attitude towards them so 
far as bonus is concerned? Will Government 
take a decision on this mailer without further 
delay? 

SHRl B, R, BHAGAT : I have said that 
there will not be any more delay. 

SHRl A, K. GOP ALAN: The question 
of bonus for the Coffee Board workers has 
been pending for the last seven years. I do not 
know whether the hon. Minister knows that 
some of the disputes and demands of the 
Coffee Board workers were in the court, and 
there was a compromise between the Com-
merce Ministry and the representatives of the 
Coffee Board workers at a meeting where 
I was also present, and some compromise was 
arrived it, and the cases were withdrawn on 
the compromise that some issues would be 
settled then and the bonus also would be given 
immediately. But seven years already over 
and I would like to know the reason why 
there is delay in selliing the issue. The 
Coffee Board workers include the Coffee 
House workers as well as those in the estates 
May I know why Government have been 
thinking over this problem for the last ICven 
years without arriving at a decision? While 
the cases in the court were withdrawn there 
was a compromise that when the other ques-
tions were settled this also would be looked 
into. May I know the basic reason for this 
delay? Will the hon. Minister immediate-
ly lind out whether there was a compromise 
and some settlement some years ago, and if 
so, what the settlement was, and see that this 
matter is also settled immediately ? 

SHRl B. R. BHAGAT : I confess that I 
am not aware of this settlement and whether it 
has. been delayed by seven years, and whether 
the settlement relates to this particular matter. 
The payment of bonus is under the terms of 
the Act. As I have explained, firstly, the 
main diftkulty was in reprd to lbe question 
wbolher the Bonus Act Would apply to tbe 
Co/l'ee Board. There is a JcpJ differcoce on 
that question on tbe pound whether tbe 
Coffee Board is an industry or DOt. That 

question has to be gone into first. There are 
differences of opinion about it. Then, there 
is the question of its repercussioDS. Even if 
we allow it here, what would be its repercus-
sions on the other boards? There, deftnitely, 
the Icpl opinion is absolutely very clear tbat 
in the case of the Tea Board, Silk Board ele. 
this should not apply and it does not apply to 
them. So, the question of its repercussions 
on those boards is also tbere. This needed 
inter-Ministerial consultations and tbis has 
caused some delay. But I may assure tbe 
hon. Member that I shall look into it and 
a decision will be taken witb the utmost 
expedition, 

SHRI LOBO PRABHU : May I know from 
the hon. Minister whetber the Coffee Board 
workers have contributed to the increased 
production of Coffee which would entitle them 
to a bonus 7 Secondly, I would like to know 
whether if Ihis bonus is paid, it wlil not be 
rellected in the prices of Coffee which arc 
already too biah botb in the internal and in 
the external markets. 

SHRI B. R. BHAGAT : He is askln. me 
for an opinion. 

SHRl LOBO PRABHU : I want to know 
the facts. 

SHRl B.R. BHAGAT : He has oxpreued 
an opinion, and he wants me to con1lrm it. I 
am not in a position to confirm it. 

SHRl TENNETI VlSWANATHAM: May I 
know why the bon. Minister ia thiokinl of mlx-
in, up the Coffee Board with the other Boarda 
and think in. of its repercussions on other 
boards? Each case mUlt be taken by itself? 
May I know wbether the hon. Minister 
will consider and sellie tbis apIona question 
wbich bas been pendin. for a very 10111 time. 
The Coffee Board itself is endeavourina to 
give tbe bonus. So, why should Govem:neot 
come in the way ? 

SHRI B. R. BHAGAT: I only apoke of 
the coDlidorations which came in taklo. a deci-
sion. But as I have aaid, a decision will be 
taken as early as possible. 

SIIortqe or CoIdatI COlli for Stell PIHt. 
.,. SHRI DEVEN SI!N: WID tho 

Minister or STEEL, MINI!S AND ),fBTALS 
be pleued to atate : 
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(a) whether it is a fact that Steel Plants 
arc facing difficullies in lIettinll supply of 
coking coal; 

(b) whether it i. due to the fact that the 
private sector is not steppinll up the produc-
tion of cokinl coal; 

(c) the coking coal reserve in the lease 
areas of private firms and in the lease arcas 
of the National Coal Development Cor-
poration; 

(d) whether it is also a fact that eight 
Companies have lease holdings which cover 
the major part of coking coal reserves; and 

(e) if w, the steps contemplated tll 
ens ure adequa te supply to the Steel Plants 

THE MINISTER OF STATE IN THE 
MINISTR Y OF PETRO-CHEMICALS 
AND MINES & METALS SHRI JAGA· 
NATH RAO. (a) No, Sir. 

(b) No, Sir. 

(c) This information is being collected 
and will be laid on the Table of the House 
later. 

(d) Ye., Sir. 

(e) The private sector coal companies 
holdinl hU8e rellCrves of coking coal have been 
advised to take adequate steps to exploit 
these reserves and increase cokin& coal pro-
duction so as to meet the increasinll demand 
of the steel plants. TlSCO and liSCO, \lho 
own caplive mines, have Illw been called 
upon to become self-sufficient within Ihe 
next 7 or 8 years and not be dependent on 
tbe market collieries for supply of coking 
coal. 
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SHRI JAGANATH RAO : It is not 
correct to say that steel production has been 
suffering for want of supply of coking coal. 
It is true that the private owners of Ihese 
captive mines have not been producing as 
much as the)' could. 

SHRI JYOTIRMOY BASU : Deliberately. 

SHRI JAGANATH RAO: Not delibe-
rately the quantum of offtake is the incentive 
for the mineowners to produce as much as 
possible; the offtake being small, they did 
not produce as much, but they have been 
in.tructed to produce as much as possible 
and not to depend upon the market for their 
supplies of coking coal, 
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SHRI JAGANATH RAO : I can8ive the 
names. The names are: Turner and 
Morrison, East India Coal Co., Bird & Co., 
Ranigaoj Coal Association, H. K. Yohra 
& Co., Thapar and Bros" TIseo and 
IISS0. 

SHRI JYOTIRMOY BASU : The Talall 
are controlled by Atulya Ghosh. So they caD 
oot touch them. 
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SHR.I JAGANATH RAO : I want notice. 
am not aware of it. 

SHRI S. K. TAPURIAH: What is the 
extent of coking coal reserves in the leased 
areas of NCDC? What has been the produ-
ction in the public sector units in the country 
in the last two or three years and has it 
shown an increase or decrease 0 

SHRI JAGANATH RAO : As the House 
is aware, NCDC came into existence only in 
1956. By then private owners had the areas 
leased to them. Production in public sector 
collieries is being stepped up gradually. 

SHRI S. K. TAPURIAH : It is.behind the 
private sector. 

SHRI JAGANATH RAO: The private 
owners having got the leases much earlier and 
the NCDC having come into the field in 1956 
only, there is a lag. It is perhaps roughly 
two-thirds in the private sector and one-third 
or slightly more in the public sector. 

SHRI S. K. TAPURIAH : Whether it 
has come late or earlier or IVhether it is t\\'o-
thirds and ane-third, the point is this. There 
may be 5 per cent increase in the public 
sector and 3-10 per cent increase in the 
private sector; we want to know the 
percentage of increase in production, not the 
area of reserves. 

SHRI JAGANATH RAO: Percentage 
also depends on the area. 

SHRI S. K. TAPURIAH: No, no ; he is 
misleading. 

DR. RANEN SEN: In spite of the 
usertioo of the hon. Minister, is it not a 
fact that in the last two or three years 
production, both in the public sector and in 
the private sector, of cooking coal, has not 
increaaed 7 If so, have Oovernment lOne 
into the reasons therefor ? 

SHRI JAGANATH RAO : I have said in-
creaae in produetion depends on oIftake, It is 
CJI~ that by 1973-1., rcqulrcmcats 
of cokinl coal would be to the tune of 31 
million lonnes and by lhan it il expected thai 

prolluction will 80 up and there will not be 
any lag between demand and supply. 

DR. RA NEN SEN: My queslion was 
whether in the last two or three years pro-
duction both in the public sector and privale 
seclor is not up to the mark, and if so, 
what sleps Government propose to take to See 
Ihat it comes up to Ihe mark. 

SHRI JAGANATH RAO: I C811110t 
understand what he means by 'nol up to the 
mark'. There has been no deficit: there is 
no want of coal for the steel plants and the 
demand could be mel easily. 

SHRI S. KUNDU: The Minister has 
said thaI he is asking the rrivate firms io 
produce more coking coal and he has fond 
hopes Ihat they will do so. In case they 
fail to do so, has he lOt any rlant to see 
t hat they produce? Is he contomplatin, to 
pul them under certain regulations or to 
delicence them? 

SHRI JAGANATH RAO: That is a 
matter of future action. 

B. G. Line From Samastlpur to 
Darbhlnga 

"6. SHRI YAMUNA PRASAD 
MANDAL: 

SHRIBHOGENDRAJHA: 

Will the Minister of RAILWAYS be 
pleased to state : 

(a) whether there is a proposal for 
laying a broad IIU" line hetween Sarnastipur 
and Darbhanaa on the North Eastern 
Railway; 

(b) if so, the steps being contemplated 
to complete the project ; 

(e) whether there is any proposal to 
extend the same facilities (broad .... UDC) 
up to Sit.marhi, N. E. Railway; and 

(d) if so, when? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS SHRI PARI· 
MAL GHOSH): (a) Yes, Sir. 




